20.03.2025 1 SUPPLEMENTARY CAUSE LIST

CORRIGENDUM

COURT NO. 38

HON'BLE MR. JUSTICE YASHWANT VARMA

HON'BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR

NOTE: W.P.(C)-2495/2018 & W.P.(C)-6040/2024 LISTED AT ITEM NO.28 & 29 MAY BE READ AS
UNDER:

AFTER NOTICE MISC. MATTERS

28|W.P.(C)-2495/2018 COURT ON ITS OWN MOTHION  [PRABHSAHAY KAUR, ANUJ (AT 02:15 PM
CM APPL. 6877/2024 V/s GOVT. OF NCT OF DELHI AND [AGGARWAL, ANANT KUMAR
CM APPL. 65749/2024 ORS. ASTHANA, AVNISH AHLAWAT,
WITH W.P.(C) 6040/2024 SHILPA DEWAN, SATYAKAM,
GOKUL SHARMA, ABHAID
PARIKH
29|W.P.(C)-6040/2024 NATIONAL CHILD ROBIN RAJU, ABHAID AT 02:15 PM
DEVELOPMENT COUNCIL PARIKH
V/s GNCTD & ORS.
HIGH COURT OF DELHI REGISTRAR (LISTING)

19.03.2025




